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allotted to each State during 1960-61
and 1961-62; .

(b) what is the principle followed
in making the allotment to the various
States; and

(c) whether any preference is given
to backward States to enable them
tg bring about faster development in
such regions?

The Minister of Steel and Heavy
Industries (Shri C. Snbramaniam):
(a) A Statement is laid on the Table
of the House, [See Appendix II,
annexure No. 27].

(b) Allotments have been made on
the basis of the sponsored indents
received and the actual quantity
available for allocation to various
States on pro ratq basis.

(¢) No, Sir, but this aspect will be
kept in view in future, subject to
availability.
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Primary Education in Delhi

1389. Shrimati Ramdulari Sinha:
Will the Minister of Education be
pleased to state:

(a) whether it is a fact that similar
facilities as are provided for primary
education in the Union Territory of
Delhj are not available in other Union
Territories;

(b) if so, what is the difference; and

(c) what steps are being proposed
to bring all Union Territories on par
with Delhi in the matter of primary
education?

The Minister of Education (Dr.
K. L, Shrimali): (a) Ne.

(b) and (c). Do not arise.

Employees of Fertilizer Factory, Naya
Nangal

1390. Shri Daljit Singh: Will the
Minister of Steel and Heavy Industries
be pleased to state:

(a) whether it is a fact that the

recommendations of the Pay Commis-
sion are not being applied to the





